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THE GAUHATI HIGH COU RT AT GUWAHATI
(HIGH COURT OF ASSAI4, NAGALAND, I4IZORAM AND ARUNACHAL PRADESH)

No.HC.VII-125 l 200g(pt.) l to t 9 q I A

Smti layashree Bora,

Jt. Registrar (Vigilancc),
Gauhati High Court,
Guwahati.

The Registrar,

Gauhati High Court,
Aizawl Bench, Aizawl

IA
October,2024

Earned leave.

Your lctter No.P.7O0 17 I 21 202 1 HC(AB)/ 19 1 datcd 03. 10. 2024

]T. REGISTRAR (VIGILAN cE)

Dated Guwahati thc 1

S r,

with reference to the above, I am directcd to inform you that smti. Heren
Dawngliani, Drstrict & Sessions Judge, Aizawl ludicial Drstnct, Aizawl has been grantcd 17
(seventeen) days earned leave w.e.f. L4,to.2o24 to 30.10.2024. smti. R.Lalduhawmr,
the senior most Additional District & Sessions Judgc will bc in charge of her Court and offlce
during her absence.

Yours faithfully,

- tl
5dl.

Memo No. Hc.vrI-125 2008(P t-/0)t/l tA. dated / o4 - lt- 7-o L1t )

Copy to

1.,,ti Helen Dawngrrani, District & sessions Judge, Aizawr Judiciar District, Aizawr
1"z fhe Proiect l.4anager, Gauhatt High Court. 

Ih
]T. REGISTRAR (VIGILA E)


